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Sir,

a) & b)

To Develop Residential Sector

Smt. NIRMAL RANI (Ganaur):
Will the Deputy Chief Minister be pleased to state:-

whether there is any proposal under consideration of the
Government to develop any residential sector on the
approximately 128 acres of land of BST in Ganaur city; and

if so, the time by which the said sector is likely to be

developed?

The land of BST Ganaur has not been acquired by Urban
Estate Department. Hence, presently, there is no proposal
under consideration of HSVP to develop residential Sector on
land of BST.
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